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the 31st day of March, 1963, in
respect of ‘Ministry of Scienfle
Research and Cultural Affairs’”

Demanp No. 80—ARCHAEOLOGY

“That a sum not exceeding
Rs. 93,80,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1963, in
respect of ‘Archaeology’.”

Demant No, 81—SurvEy oF INDIA

“That a sum not exceeding
Rs, 2,72,80,000 be granted to the
President top complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1963, in
respect of ‘Survey of India’.”

Demanp No. 82—BoOTANICAL SURVEY

“That a sum not exXceeding
Rs. 22,46,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1963, in

Y

respect of ‘Botanical Survey’.

‘DemanD No. 83—ZO0OOLOGICAL SURVEY

“That a sum not exceeding
Rs. 18,71,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1963, in
respect of ‘Zoologica] Survey'.”

Demvanp No. 84—ScrENToFIC RESEARCH
AND CULTURAL AFFAIRS

“That a sum not exceeding
Rs. 14,88,59,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March 1963, in
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respect of ‘Scientific Research and
Cultural Affairs’.”

Demanp No, 85—01HER REvVENUE Ex-
PENDITURE OF THE MINISTRY OF
ScienTIFic ResarcH AND CuUL-
TURAL AFFAIRS

“That a sum not exceeding
Rs, 52,49,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1963, in
respect of ‘Other Revenue Ex-
penditure of the Ministry of
Scientific Research and Cultural
Affairs’”

Demaxp No. 134—Caprrar. OUTLAY
OF THE MINISTRY OF SCIENTIFIC
RESEARCH AND CULTURAL
AFFAIRS

“That a sum not exceeding
Rs. 2,73,07,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1963, in
respect of ‘Capital Outlay of the
Ministry of Scientific  Research
and Cultural Affairs"”

MivisTRY OF HEALTH

Mr. Deputy-Speaker: Hon. Memhers
may send the numbers of cut mo-
tions which they wish to move. Three
hours is the time allotted for the dis-
cussion of the Demands of this Min-
istry. There are a large number of
Members who are desirous of speak-
ing. So, we have to limit the time
limit of speeches to ten minutes in
the case of Members of the Congress
Party and not more than fifteen
minutes in the case of others.

Shri Thirumala Rao (Kakinada): In
view of our recent experience, does
this include the time allotted to the
Minister's reply also?
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Mr. Deputy-Speaker; The time
allotted for the discussion of the De-
mands of this Ministry is three hours.

Shri Harish Chandra Mathur: This
is a very new practice which we are
introducing—ten minutes for Congress
Members.

Mr, Deputy-Speaker: Even yester-
day the Speaker limited the time. I
am not doing anything different.
Shrimati Vimala Devi

The Minister of Health (Dr. Sushila
Nayar): Is it not better to reduce the
number of speakers, so that those who
participate can express themselves?

Shri Harish Chandra Mathur: Not
that 1 wish to participate, but I de-
finitely resent the fixation of ‘ime-
limit to ten minutes in the case of
Congress Members.

Mr. Deputy-Speaker: This is a
matter for hon. Members and the
House to decide. I am only placing
the facts before the House,

Shri Warior: How much time will
the hon. Minister take out of three
hours?

Mr. Deputy-Speaker: The hon. Min-
ister has to answer all the points
raised by hon. Members, Naturally she
has to be given some extra time. If
it is the desire of the House that the
time of hon, Ministers also should be
curtailed I have no objection.

Shri Thirumala Rao: My submission
{s that the Minister of Parliamentary
Affairs is in charge of the business of
the House and an important member
of the Business Advisory Committee.
Our recent experience is that Ministers
are not able to reply ‘n the time
allotted to them. We should see that
because of that a large number of
hon. Members who want to air their
grievances and who get an oppor-
tunity only once in a year should not
be deprived of a chance.

The Minister of  Parliamentary
Affairs (Shri Satya Narayan Sinha):
We have consulted all the leaders of
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Groups and also discussed the matter
in the Business Advisory Committee
meeting. We are already five hours
behind schedule. We are taking extra
time for each Ministry.

Shri Warior: The House is already
sitting one hour extra every day and
that has not been taken into considera-
\ion.

Shri Satya Narayan Sinha: The
hon. Member should know that when
we decided to allot 120 hours for De-
mands for Grants it was on the un-
derstanding that the House would sit
one hour extra every day.

Mr. Depuiy-Speaker: If the House
Is willing to sit longer we have no
sbjection.

An hon. Member: There should be
some time-limit for Ministers as well
They cannot speak for hours.

Mr, Deputy-Speaker: Hon, Ministers
will also take note of it.

Bhri Hari Vishno Kamath: There
is a precedent. In the ase of the
Ministry of Transport and Coemmuni-
cations’ Demands, the Speaker ex-
tended the time from eight hours to
ten hours.

Shri Satya Narayan Sinha: That is
why we are behind schedule by five
kours.

Dr. Sushila Nayar: If interest is
sufficiently maintained, we can see
tomorrow if there is need for any
extra time.

Dr. M. 8. Aney: I wish to bring one
point to your notice. I had sent my
chit to the Secretariat before the
Question Hour was over and I have
been waiting all along to be called
in the debate. I would like to know
what is the procedure fo catch your
eye.

Mr. Deputy-Speaker: The hon. Mem-
ber may send a chit and also get up
to catch the eye of the Chair. The
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hon. Member may adopt any of the
three methods I read out yesterday.

Shri Harish Chandra Mathur: At
least those hon. Members who are not
present should be called. It is a dero-
gatory thing.

Mr. Deputy-Speaker: I do not know
the names of all Members.

DEMAND NO, 45—MINISTRY OF
HEALTH

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding Rs.
13,72,000 be granted to the Presi-
dent to complete the sum necessary
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1963, in respect of ‘Ministry
of Health'."

-DEMAND NO. 46—MEDICAL AND
PUBLIC HEALTH

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding Rs.
7,42,28.000 be granted to the Presi-
dent to complete the sum necessary
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1963, in respect of ‘Medical
and Public Health".”

DEMAND NO. 47—0THER REVENUE
EXPENDITURE OF THE MINISTRY
OF HEALTH

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding Rs.
87,10,000 be granted to the Presi-
dent to complete the sum necessary
to defray the charges which will
come in course of payment during
the year ending the 3lst day of
March, 1963, in respect of ‘Other
Revenue Expenditure of the Minis-
try of Health'”

JYAISTHA 4, 1884 (SAKA)

for Grants 6795

DEMAND NO. 127—CAPITAL OUT-
LAY OF THE MINISTRY OF
HEALTH

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding Rs.
8,10,61,000 be granted to the Presi-
dent to complete the sum necessary
to defray the charges which will
come in course of payment dunng
the year ending the 31st day of
March, 1963, in respect of ‘Capital
Outlay of the Ministry of Health'.”

Shrimati Vimla Devi (Eluru): Mr.
Deputy-Speaker, Sir, if I am speak-
ing on the Demands of the Ministry
of Health, it is not because T am an
expert in technical matters of health,
but because when I go round the wvil-
lages and towns, I see people living
in utter poverty and unhealthy condi-
tions. They are at the mercy of na-
ture. They do not get any medical
advice. This prompts me to speak
on health and put forward some sug-
gestions. 1 am happy today that the
Ministry of Health is in the hands of
two eminent doctors.

Sir, the health of a nation depends
on social and economic conditions of
the people, the customs and super-
stition, housing, food and water
supply, availability of medical aid to
all the people of the community irres-
pective of their ability to pay for it.
Within the short time at my disposal
it is not possible for me to speak on
all the topics of health. I shall, there-
fore, confine myself to the preventive
aspect of medicine.

Every advanced country/-and rightly
80, gives much importance to preven-
tive medicine because prevention is
better than cure. Science has not
developed as to prevent every disease.
But effective preventives have heen
found out long back to many diseases
whirh are the cause of prematvre
deaths of so many people. It is true
that we have not contributed much
to modern medicine, but what prevents
us from taking advantage of what
others have found out? Can we be
proud of claiming after fifteen years |
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[Shrimati Vimla Devi]
of independence that we have era-
dicated one single disease?

Let us start from pediatrics and
proceed to geriatrics. In every wil-
lage and every town children suffer
frum whooping cough. Some of them
die due to the disease. Even though
some may not die, they suffer for
three or four months and they are
reduced to skeletons. Childrens while
playing sometimes wound themselves
and are attacked by tetanus. Diphthe-
ria also is causing many deaths among
children. There is a very good pre-
ventive for these complaints namely
triple-antigen. What steps have the
Health Ministry taken to produce and
supply this medicine cheaply?

Stray cases of polio were seen in
our country from time immemorial.
Last year there was an epidemic of
po.io in Andhra Pradesh. By the time
Government reacted and got the vac-
cine the disease disappeared, leaving
ravages behind it. Children who were
able to walk before have become cri-
ples and some of them died. What
has Government done to prevent fur-
ther epidemcis in our country? Is it
not the duty of the Government to
manufacture this vaccine and supply
it to all the States?

As the child grows to puberty new
problems have to be faced. It is a
phase of physical development and
psychological adjustment. The fecl-
ing of security of childhood gives way
te one of insecurity. It is the duty of
the State to properly guide them.
Otherwise, they do not fit into man-
hood or womanhood. Health educa-
tion must be given to them.

During the next phase of life comes
child-bearing age. If the expectant
mothers are given good ante and puost
natal care and assistance at the child-
births 'many diseases can be avoided.
At the age of forty we find a new
set of diseases affecting the human
system, mnamely diabetes, hyperten-
sion and heart disease. I do mot
think we can claim one single institute
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where proper advice on diets can be
given to diabetics. I do not know
whether insulin is being produced in
our country.

Coming to hypertension, if the:
statistics of the hospitals can be taken:
as the guide, it is the common cause:
of diseases of heart. It is said that
people who eat plenty of salt in iheir
food get hypertension. A recent re—
port from Bahama Islands said that
people who eat salto fish get hyper-
tension than those who don't eat. The
main cause of heart disease is said
to be privileged eating, lack of exer-
cise, eating of yellow of the egg and
animal fats, etc.

An hon, Member: And economic
depression. -

Shrimati Vimla Devi: My hon. friend
says economic depression also. Heart
disease is considered to be a preven-
tible disease. People should be edu-
cated as to what measures they should.
take to  prevent heart disease.
In old age cancer is a horrible disease
tc be dreaded. The facilities to treat
cancer are inadequate. Many cases
are not even diagnosed early. But
even if a few cases are diagnosed
early, the patients have to wait for
a long time to get admittance into
the hospitals for getting deep X-ray
therapy and radium treatment. By
the time treatment is given, an eairly
cancer has become a late cancer and
is beyond treatment. In the olden
times the doctors developed clinical
sense to diagnose this disease, but in
modern times there are machines to
prove or disprove the diagnosis. In
view of this, all the hospitals should
be equipped with modern machinery
for this purpose. The machines which
we now have sometimes go out of
order causing inordinate delay. Even
now we depend on other countries for
the supply of spare parts and machi-
nery. And we are not using isotopes
for the treatment as well as for re-
search in our institutes. This must
be done.

There are disease which attack every
human being irrespective of age,.
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namely malaria, filaria, small-pox,
cholera, typhoid, leprosy and tuber-
culosis. These are in endemic form
causing so much destruction. So many
times the necessity of eradicating these
has been stressed. I am glad that the
Government have planned to eradicate
small-pox and malaria. I would sug-
gest that the eradication of fllaria
might also be taken up along with the
eradication of malaria, because both
the diseases are caused by mosquitoes.
In spite of our efforts to extinguish
mosquitoes, the wvibrations of mos-
quitoes can be heard in every home
in India,

For eradication of small-pox there
is a good vaccine. Monkey kidneys
are used for producing this vaccine.
We see in the railway platforms mon-
keys kept for being transported to
America. [ want to suggest that the
exportation of monkeys must be stop-
ped. The kidneys of the monkeys can
be used for producing this vaccine.

Dr. Sushila Nayar: Which vaccine
is the hon. Member talking of?

Shrimati Vimla Devi: Vaccine for
small-pox.

And it is said that cow pox vaccine
is injected under the shell of the egg,
and the virus grows there. These
methods should be adopted by us to
avoid the costly maintenance of calves
for producing this vaceine.

Cholera and typhoid preventives
should be given to the people, mostiv
te those who live in the slum areas,
before the rainy season. But usually,
if at all it is given, it is piven after
an epidemic breaks loose, with the
result that it does not have the desired
effzet. Here I would like to suggest
that Shri Asok Sen’s report should be
adopted. At least the programme re-
lating to slum clearance, that is water
supoly, drainage facilities and all
these things must be implemented im-
mediately to control the epidemisa.

More centres should be provided
for lepers. They go on the roads for
begging, causing anxiety to the lay
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people. If you go to Lakshman
Jhoola, a pilgrim centre, you can see
on both sides of the road the lepers
begging. Homes must be provided for
them and useful work given 1o them.

We all know the role of tuberculosis
in this country. It is alarmingly on
the 1ncrease, causing great concern to
the nation. Mainly, the disease is
seen among the poor who are under-
fed. I have seen doctors advising these
poor patients to go and take egg, milk,
fruits and so0 on and to take good rest
to check the disease. I can only say
that these doctors are in other words
asking the patients to go to hell and
face death, because they know very
well that these pocr patients cannot
afford to have all these things.

Here 1 would like to suggest that
instead of spending money on the
construction of big sanatoria, cheap
cottages can be provided at healthy
places in our country and the patients
can be sent there. R

Now, B.C.G. vaccination is given to
small children. But has the Govern-
ment gt any statistics to show how
many out of those children who are
given the B.C.G. vaccination have
escaped this disease?

Even those standards which we
want to maintain in publ’c health are
hindered by the enormous growih of
p-pulation. The population growth
has caused alarm to everybody in the
country. The statistics show that it
has doubled itself in fif'y years. So,
the prevention of the growth of popu-
lati-n also is very essential. This has
been realised by our Government.
But the methods adoptel are vuy
ineffective. ™m the third Plan great
importance is given to family pl'n-
ning. But the jellies, tabl~ts and
con‘raceptives used for the pupo-e
are ineffective b=cause they are be "cnd
the understanding of the e-mmon man
and also bevond h's nurch-<ing cap=
city. So, research shou'd be earried
on to provide cheap oral contracep-
tives.
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It is true that to s.me extent the
upper and rich classes have l.aint ta
resirict their famaics. Becau.e, they
are afraad thal toeir riches w.ll get
divided and they cannot maintain a
high standard of living. But the
na.ion’s concern is not about the n-
creasing population among the richer
clas:es but among the common mass-
es. The common man should realise
the importance of family planning,
But what is the incentive to the com-
mon man to restrici his family? On
the contrary, he feels that the mors
children he has, every addit’onal
issue is a source of additional income
to his family, because the children at
the age of three, four or five years
Eo to the streets without any cloth-
ing to collect cow dung, 'make cakes
and sell them, or become servants to
rich families, But if his economic
condition is better, if he alco feels
that he can provide his children bet-
ter clothing, be‘ter education, ete, and
maintain a better standard of living
if he has few children, than if he has
a big family, Ang then he will res-
trict his family. Unless he real’s=s
this there is no salvation to our in-
creasing population. What is it that
we have done to promote this?

As it is, the measures taken to pre-
vent diseases and the growth of
population are inadequate. Even those
measures that have been taken by the
Government are not properly imple-
‘mented. To make an Act is one thing
and to implement it is another, Why
is the common man against taking
Ppreventive measures +o check disesses
and prevent the growth of his family?
Ts it because he is very fond of diseas.
es or he wants a b'g family? I do
not think so, It is because of his
ignorance and superst'tion, And even
if he is not so, the non-availability of
good medical advice and medicines fo
him, the lack of education, and all
these things may make him averse to
these preventive measures. A mother
is afra‘d of restricting her family
ber~anse she thinks that some enidemic
will rob her of some of her children.
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So she does not want to restrict her
fam.iy. But with the good use of
these preventive medicines and by
prote_tiag the children with these
vaccines, the mother can be encourag-
ed to restrict her family.

And here I want to suggest that
there is such a great need for family
planning that a special Minister must
be there for Family Planning also.

Taking all these into consideration
Government should consider how it is
going to erad.cule foar and supersti-
tion from people's minds. They can
do it by extensive health education
to the publicc. How to do it is the
ques.ion. To some extent publicity in
the papers and pamphlets can be
done, But unfortunately our nauon
is an ill:terate nation, So this method
cannot be very effective for educating
the masses. So this should be done
by means of radio, films, mobile film
vans, public mretings, gr-up and street
meetings. The Department should not
take it as a routine but as a patriotic
duty. We see one picture in the Par-
liament about public health and when
we go to the villages we see an en-
tirely different picture. That picture
has not changed from what it was
fifteen years back, that is before In-
dependence.

Voluntary organisations should be
encouraged in this respect. Times
and again expert committess on h-alth
have advised that political parties
should be taken into confidence to
promote public health and they should
be made to educate the public. But
what has the Government done so far
about that? It has not done anything.
All the political parties, specially the
Communist Party, realise the import-
ance of preventive medicine and
family plann‘ng, But unfortunately
they have not been taken into the
non-official bodies, The ruling party
thinks that it is the only patrio_tic
party and that all the other parties
are imported from other foreign coun-
tnies. So they do not take these par-
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into the non non-official bodies. (An
Hon Member: That is not correct).
The workers of the ruling party get
into al] the committees and use them
for their own selfish ends, The peo-
ple who are to be benefited by our
work stand by and look on as outsid-
ers, They do not participate in all
these things, Voluntary student orga-
nisations must be permitted to parti-
cipate in health work,

As it is, the number of medical
practitioners are inadequate in India.
all advanced countries have one
doctor for every 600 or 1000 of the
population, We have got only one
doctor for 6000 people. Even of these
doctors, 60 or 70 percent are in pri-
vate practice. Unless the doctors par-
ticipate by educating the public and
doing some social work, education of
the public in health matters cannot be
achieved fully. If the private prac-
titloners are approached in a proper
way by the Government, even if they
are busy with their work, I do not
think they would grudge a few hours
of social work to promote public
health.

Ag far as diseases are concerned, I
have to lay special emphasis on an
allied subject, that i,s the pharmaceu-
tical industry, which is making en-
ormous profit at the cost of human
lives, Drugs should be manufactured
by the Government and should be
distributed cheaply. 1 know some
foreign people who buy the medicines
which we produce. We produce by
little medicine, Even this little is
purchased by foreigners. They label
them under different trade marks and
sell them at very high price to our
own people. This should be consider-
ed as a criminal act and these persons
should be punished properly. We
should insist on the prohibition of the
usage of antibiotics freely by all the
people. Doctors of other medical
systems should not use them. Because,
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If they are used freely, these highly
potent medicines won't act on the
human body effectively when they
are essentially needed. This is im-
mediately followed by crises of the
other doctors that allopatheic doctors
should not use medicines like Maka-
radhwaja. I have no objection to an
Act being passed by which allopathic
doctors are prohibited from using
makaradhwaja.

This brings me to the various sys-
tems of medicine practised in the
country. I am not against any system
1 am against any un-sc.entific system,
I am sure, if Charka and Susruta were
alive today, they would not have giv-
en up inventing new fields in medi-
cine, Unfortunately, some think that
like old monuments, our med.cine
should be preserved in its original
form. By this attitude, we cannot
progress, Science is advancing by
leaps and bounds. Ewvery year, the
old conception is giving place to a
new one. Science has no boundaries.
Any advance in modern medicine, in
whichever part of the world it is in-
vented, is ours also, If we shun it,
the loss will be ours, So, I pray that
every one who advocates any system
of medicine should carry on scient'flc
research in that particular field and
contribute to the promotion of it
There is no meaning in hating each
other’s system.

More Research institutes should be
established. The standard of teaching
in medical colleges has fallen consi=-
derably resulting in the falling of the
standard of the medical graduates.
The Government should create an All.
India cadre of teachers for Medical
colleges. The staff in the medical
colleges should not be allowed to do
private practices, They must be paid
handsomely, The salary paid to medi.
cal officers are poor when compared
with the Administrative officers.
After five years of hard studv, one
year of internesship and one year of
house-surgeonship, how are they In-
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[Shrimati Vimla Devi]
feriors to the Administrative officers?
Is it because the administrative
machinery is in the hands of the LAS,
officers? The Government should take
the advice of the Indian Medical
Association in matters of health poli-
cies and its representatives should be
included in the Planning Commission.

Before 1 conclude, I would like to
draw the attention of the Ministry to
one point about the hospitals. We
may not provide more hospitals be-
cause of lack of money, etc. But,
the efficiency of the existing hospitals
can be improved. People prefer pri-
vate practitioners to Government hos-
pitals because they do not get atten-
tion from the hospitals. So, they go
to the private practitioners. Also,
the medicines that we provide for
the hospitals run away to the market,
‘They are not distributed to the pat-
ients. They are actually sitting in the
medical shops in the bazzar, We
know definitely that these medicines
are from the hospital This should be
cons’'dered a criminal act and this
tshould be checked.

Mr. Deputy-Speaker: That would
do.

Shrimati Vimla Devi: One point,
Sir, The CH.S. scheme should be
extended to all the States.

Before 1 conclude, I want to draw
the attention of the Health Ministry
to the nationalisation of the health
services The only salvation for effi-
clent health service to the people is a
national health service. I would ad-
vise the Government to take a ballot
of all the practitioners of modern
medicine regarding nationalisation of
health service as was done under the
bold leaderzhip of Aneurin Bevan. I
have no doubt that they would wel-
come such a move. Mbast of advanc-
ed enuntries have a nationalised health
service, We have nationalised life
Insurance, The next stens fowards a
welfare state is to nationalise our
health gervice.
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Dr. P. Srinivasan (Madras North):
Mr. Deputy-Speaker, in supporting
the Demands of the Health Ministry,
first of all, lJet me congratulate the
Health Ministry composed of two
medical men, one, Dr, Sushila Nayar
and the other Dr, Raju. Of course,
when I mention this, I have in mind
that the Health Ministry headed by
two medical personnel will be able to
tackle the problems connected with
health more efficiently, That is my
consideration.

Coming to Medica]l colleges, have
we touched the firinge of the problem?
The rush for admission into the Medi-
cal colleges is very great. The rush
is so great that one out of every ten
only is selected. Therefore, there
should be more medical colleges or
more facilities should be given for
admission into these colleges. In
rural areas, there are some people
who have not seen a medical man.

An Hon. Member: No.

Dr. P, Srinivasan: Of course, my
hon, friend says, no. As a medical
man of 30 years standing. I have on
some occasions gone to villages, and
this is my personal view.

In the urban areas, the hospitals
are there, How are they? If there is
a sanctioned strength for 1000 pati-
ents, we have 2000 patients admitted.
We are not able to attend to them. Is
this the way in which it can be done?
We cannot help. The Health Ministry
should come to the rescue and seen
that something is being done.

Then, I come to the questition of
malaria, filariasis, smallpox and other
infectious diseases. Of course, the
Health Ministry has taken note of it.
Much improvement has been made.
But, one thing which they have neg-
lected or which is not known to them
is the so-called bug nuisance. Of
course, the bug nuisance is universal,
I might mention to the Health Min-
istry that a species of bugs are the
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cause of kalazar diseases. In Madras,
kalazar is endemic. In the Madras
city, in this hot weather, you will
find all the people, whether in the
roads or streets or lanes or bylanes or
blind lanes will be sleeping outside
because of bugs, Leaving alone the
kalazar trouble, on account of the bug
nuisance, how many people are kept
awake the whole night and thereby
how many of human labour are lost?
Will the Health Ministry take note of
it and do something for that I wish
the Health Ministry has a branch for
the bug nuisance,

Coming to family planning, on page
118 of the report, it is said:

“Public Health measures have
led to decrease in death rates,
especially infant mortality, Death
rates have been lowered from 27.4
to 21.6 They will be still lower-
ed. Expectation of life has in-
creased.”

Of course, I do agree with that In
foreign countries, the death rate 1is
about 2 per cent. That should be the
target, We have 20 per cent.  The
Health Ministry should devote much
time to this and see that the mortality
rate comes to a respectably lower level,
Knowing as I do that I have been
given only ten minuter to speak be-
cause I belong to the Cungress Party,
1 shal] now come to the one subject
for which I have been waiting

15 hrs.

Shri P. K. Deo: The hon. Mcmber
can come here and he can get 20
minutes.

Dr. P. Srinivasan: I thank you

wery much,

Shri A. S. Saigal: There 13 no
necessity to go over to that side.
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Dr. P, Srinivasan: The subject fer
which I have been waiting is water
supply. I have been continuousty
waiting to come forward and speak
on this on the Demands of the
Health Ministry, because, as yom
know, Sir, 1 represent the North
Madras Parliamentary constituency,
or I may say, I represent the Madras
city as a whole. In Madras city, ithe
water problem is so acute that for
about 20 lakhs of population, we get
only 30 million gallons of filtered
water by the so-called slow sand
filters and mechanical filters. That
works out to an average of about 15
gallons of water per head. Do you
think that 15 gallons of water per
head will be enough for drinking,
for having bath and other things?
I am sure the hon. Minister and the
Deputy Minister of Health wil] agree
with me that at least 30 gallons
must be the minimum. But we are
denied of that,

In our city, the water supply
problem is such that we have to
depend on the monsoon. Whenever
there is a failure of the monsoon, we
just look at the skies and we just
pray to the Gods, because nobody
helps us. At least, the present
Health Minister should come to our
aid. The Ministry should come to
our aid and give us certain alterna-
tive arrangements.

Only this morning 1 asked a star-
red question whether there was any
proposal to take the Cauvery waters
to the Madrag city, which is the
burning topic of the Madras State as
a whole and the Madras city in par-
ticular, and I was expecting to get
some results. But the hona. Minister
has said in reply to parts (a), (b),
(c) and (d) of the question, that the
maiterial is b2’ng collected. I must
thank the hon, Minister for the ans
wer that nas been given. But let
me also appeal to the Ministry that
this being a burning question, they
should see that water supply is made
available to the Madras cily, and
posterity and the future generauon
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of Madras city will be gratefu] to the
Health Ministry at the Centre for
this.

In this connection, I must aiso
mention that the water suppiy is so
bad in the tail-ends of the Madras
city. Even the 15 gallong per heaa
are not reaching the tail-ends of the
Madras city. 1 am referring to the
area of Tondiarpet in the north,
Adyar in the south and Sembiyam in
the west; of course, we have the Bay
of Bengal in the east. At thesc ta:l-
end places, we do not get even a pot
of water,

When I was elected as a councillor
of the Madras Corporation in 1959, 1
thought that this problem should be
tackled, and when 1 consulted the
Water Works Engineer of the Corpo-
ration, he suggested the sinking of a
well When I sank the wel] 2t the
aost of the corporation for Rs. 25,000,
what did I get from it? 1 got water,
no doubt, but it was saline water. 1
then sent this water to the Guindy
Institute for examination. Ti.ey said
that the water was potable but
saline. 1 requested the Commission-
er and the Water Works Eugineer
that that water supply could be con-
nected to the North Madras mains so
that the people may get water. And
we have been drinking only that
saline water. But today what has
happened? Owing to the advent of
the summer, the water level in the
wel] has gone down, and due to the
pressure of these pumps, wa get only
saltish water, and we are duynking
that saltish water. It is no oxag-
geration, but it is a fact pure and
gimple which I who reprezent North
Madras am expressing in this House.
Will the Health Ministry take this
matter into consideration and gee that
something is done in thig regard?

In the chapter on ‘Health Plars’ at
page 151 of the report for 1961-62 of
fhe Ministry of Health, we find that

= the provision made for hospitals and
dispensaries is Rs. 41-52 crores, that
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for public health wunits Rs. 16°63
crores, that for medical education and
training programmes Rs. 38-54 crores,
that for control of diseases Rs. 70-08
crores, and that for family planning
is Rs. 6.97 crores, while the provision
for water supply and sanitation
(urban and rural) is Rs. 105 crores.
For the whole of India, leaving alone
the urban areas, will this sum of Rs.
105 crores be able to satisfy the rural
areas? I have known places where
cattle and men drink the same water.
Is that not a fact? I say that it is &
fact.

As for the urban areas, if we are to
take the Cauvery waters to Madras
city, then it is estimated to cost about
Rs. 30 crores, But do you mean to say
that the Central Government are
going to give any substantial aid to
the Madras Corporation and the Mad-
rag State for th's purpose? I do not
think so. But let the Health Ministry
come forward, and let them have
talks with the Planning Commission,
8o that this allocation could be doubl-
ed and it may be increased from Ra.
105 crores to Rs. 210 crores, and the
necessity of life which is called drink-
ing water may be made available to
*he Madras citv

! S ATw (W) < ST
wgEw, 4 g9 &ew fafwd 97 feorie
TR FE E @ E a@ awEl
gmt Ty A g & S S oweer
d=7 $aT 5T F WL F TOeW A
T 5, °F Al F e @r
& {57 oof; o % % 5 72w A& 3T
0T & 1w F61 g9 AgEd Y 9@ FA
g @Y ow wonF AT WAT § 1 W
#eq fewie & gy ¥ 99 & W9 919
ar geq TP wga € 7w W
Flxd o1 797 & AR R gm A
fenrmcad i s E N T FEW
fiy Yeq Fearedie a7 fagg & 1 A6 7g@



6811 Demands

M A At Fa qr w47
ferEie gy e WA §H faadHe
€ TF AT @ 1 A1 A IAET AT HY
B & AT drad § | qF ad A
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e @, Agdie Far A W F T
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P T T FEAE FATART
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W FRE STTORH S TE
fod g5 w7 Ad &1 W&
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TN W | A g A AT )
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6813 Demands

]t g araA]
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¥ Frgr s Tfge (7@ & fow o
X &z wigreqEa &1 faaw ger &
wifgg | 74T 9z v & 5 g Tt
w1 TF Fai 3 F7 o9 § Sfew = ag
Yoo FAT AF T gwa qY AT FAT A
MY A1 2 i SvaT § 1 2 FEA E AT
[ 47T & 1 & w7y frdgw @ fr efat
& faq 97 s &1 fraw 78 @
wfgw 1

Mr. Deputy-Speaker: The hon
Members way now move their
motions relating to the Demands

under the Ministry of Health subject
to their being otherwise admissible:

Control of prices of specific and
patent drungs.
Shri A. V. Raghavan:
move:
“That the demand under the
head Ministry of Health be
reduced to Re. 1.” (36).

Provision to provide more incentive
to medicos to serve in Tural areas.

I beg to

Shri A. V., Raghavan: [ beg to
move:

“That the demand under the
head Ministry of Health be
reduced to Re. 1." (37).

Neglect of fundanumtnl resea,wh into
the origin, pr ,
and cure of leprosy and lcpefdem:r:
diseases.

Shri A. V. Raghavan:
move:

Ibeg to

“That the demand under the
head Ministry of Health be
reduced to Re. 1.” (38).

Establishment of more medical
colleges.
Shri A. V. Raghavan: [ beg to

move:
“That the demand under the

head Ministry of Health be
reduced to Re. 1.” (39).

JYAISTHA 4, 1884 (SAKA)

for Grants 6816

Step-motherly attitude towards
Ayurvedas and other indigenous
systems of medicine,

Shri Warior: 1 beg to move:
“That the demand under the

head Ministry of Health * be

reduced to Re. 1" (40).

Need for rural medical services
through modern medicines.

Shri Sivamuorthi Swami:
move:

I beg to

“That the demand under the
head Ministry of Health be
reduced by Rs. 100.” (1),

Need to encourage Indian system of
medicine.
Bhri Sivamurthi Swami:
move:

I beg to

“That the demand under the
head Ministry of Health be
reduced by Rs. 100" (4).

Need to check malpractices in puble
hospitals,
Shri Sivamurthi Swami!
move:
“That the demand under the

head Ministry of Health be
reduced by Rs. 100.” (8).

Need to give liberal grants to private
hospitals where free treatment is
provided to patients,

Shri Sivamurthi Swami: I beg to
move:

I beg to

“That the demand wunder the
head Ministry of Health be
reduced by Rs. 100.” (6).

Need to take more effective steps in
the matter of family planning.
Shrimati Vimla Devi: I beg to

move:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100.” (7).
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Need to have more effective measures
to check T. B. cancer, leprosy,

cholera, whooping cough, titanus,
diphtheria.
Shrimati Vimla Devi: 1 beg to

move:

“That the demand wunder the
head Ministry of Health be
reduced by Rs. 100.” (8).

Need to ertend C. H. S. Scheme to
other cities

Shrimati Vimla Devi: 1
move:

beg to

“That the demand wunder the
head Ministry of Health be
reduced by Rs. 100." (9).

Need to have more medical colleges
in the country.

Shrimati Vimla Devi: I
move:

“That the demand wunder the
head Ministry of Health be
reduced by Rs. 100.” (10).

beg to

Need to have effective measures to
check abnormal rise in heart diseases

Shrimati Vimla Devi: 1 beg to
move;

*That the demand wunder the
head Ministry of Health be
reduced by Rs. 100.” (11).

Need for intensive drive to eradicate
mosquito nuisance in Assam State
Shri R, Barua: I beg to move:

*That the demand wunder the
head Ministry of Iealth be
reduced by Rs. 100" (41).

Need for research in and eradication
of diseases peculiar to tribal people.
Shri R. Barua: 1 beg to move:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100." (42).
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Need to extend the Contributory
Health Service Scheme to other cities.

Shri R, Barua: I beg to move:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100.” (43).

Need to stop unauthorised and
unqualified persons from practising
medicine in the rural parts of the
country,

Shri Warior: I beg to move:

“That the demand wunder the
head Ministry of Health be
reduced by Rs. 100" (44).

Need to establish a medical college at
Palghat District in Kerala during
the Third Five Year Plan.

Shri P. Kunhan: I beg to maove:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100." (45).

Need to provide more funds for T. B.
sanatoriums.

Shri P. Kunhan: I beg to move:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100."  (486).

Need to provide more funds for treat-
ment of filariasis.

Shri P. Kunhan: I beg to move:

““That the demand under the
head Ministry of Health be
reduced by Rs. 100." (47).

Need to establish more research-cum
training units to tackle wide-spread
incidence of filariasis.

“Shri P. Kunhan: I beg to move:

“That the demand under the
head Ministry of Health be
reduced by Hs. 100" (48).
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Need to privide suitable buildings to
house the filariasis centre in
Ernakulam to accommodate indoor-
patients
Shri P. Kunhan: [ beg to move:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100.” (49).

Need for more basic and sustained
research in eradication of leprosy

Shri P. Kunhan: I beg to move:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100." (50).

Steps taken to check spread of
leprosy

Shri P. Kunhan: I beg to move:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100." (51).

Need to provide more funds for the
eradication of small-pox

Shri P. Eunhan: I beg to move:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100.” (52).

Need to arrest the deterioration of the
health of children through mal-
nutrition.

Shri P. Kunhan: T beg to move:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100.” (53).

Need to take drastic steps apgainst
production and distribution of
spurious food and drugs especially
for children

Bhri P. Kunhan: I beg to move:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100." (54).
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Need to provide more accommodation
for the patients in hospitals.

Shri P. Eunhan: I beg to move:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100." (55).

Need to give financial assistance to
State (GGovernments and Medical
Associations for organising
refresher courses for General
Medical practitioners.

Shri P. Kunhan: I beg to move:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100." (56).

Need for research in the treatment of
cancer.

8hri P. Kunhan: T beg to move:

*“That the demand under the
head Ministry of Health be
reduced Ly Rs. 100.” (57).

Need to start @ Central Institute of
Orthopaedics

Shri P. Kunhan: I beg to move:

“That the demand under the
head Ministry of Health be
reduced by Rs. 100." (58).

Need to construct a T.B. hospital and
sanatorium at Mahe

Shri P. Kunhan: I beg to move:

“That the Demand wunder the
head Ministry of Health be
reduced by Rs. 100.” (59).

Need to provide sufficient funds to
meet the cost of medicines and
provision for qualified personnel im
the rural health centres.

Shri P. Kunhan: I beg to move:

“That the Demand under the
head Ministry of Health be
reduced by Rs. 100.” (60).

Need to provide every village with at
least one qualified midwife
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8hrli P. Eunhan: I beg to move:
“That the Demand under the

head Ministry of Health be

reduced by Rs. 100. (61).

National scheme of water supply for
rural arems to prevent ill health
and to raise health to  higher
standard.

Shri Sivamurthi Swami: I beg to
move;

“That the Demand under the
head Medical and public Health
be reduced by Rs. 100.” (12).

Need for further research work in
Ayurvedic and Unani medical systems

Shri Sivamurthi Swami: 1 beg to
move:

“That the Demand under the
head Medical and public Health
be reduced by Rs. 100" (13).

Need to increase doctors and beds in
hospitals especially in T.B. and
other epidemic diseases hospitals,

Shri Sivamurthi Swami: ] beg to
move:

“That the Demand under the
head Medical and public Health
be reduced by Rs. 100." (14).

Neegd to restore the cut in medicine
for family planning purposes.

Shri Sivamurthi Swami: I beg to
move:

“That the Demand wunder the
head Medical and public Health
be reduced by Rs. 100.” (16).

Rural Health Centre and mneed for
adequate medical staff in Rural
Heulth Centre to serve the public
in Villages

Shri Sivamurthi Swami: I beg to
move;

“That the Demand under the
head Medical and public Health
ve reduced by Rs. 100" (17).
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Need for grants-in-gid to co-operative
health centres

Shri Sivamurthi Swami: I beg to
move:
“That the Demand under the

head Medical and public Health
be reduced by Rs. 100.” (18),

Need to intensify population control
programme in Kerala.
Shri M. K. Kumaran: I
move;

“That the Demand under the
head Medical and public Health
be reduced by Rs. 108.” (19).

Need to ensure more rigid control
over the quality of drugs manufac-
tured in the country.
Shri M. K. Kumaran: [

move:

‘“That the Demand under the
head Medical and public Health
be reduced by Rs. 100.” (20),

Need to build up a strong pharma-

beg to

beg to

ceutical industry in the publie
sector in the country.
Shri M. K. Kumaran: I beg te

move:

“That the Demand under the
head Medical and public Health
be reduced by Rs. 100.” (21).

Need to give special assistance W
Kerala for increasing the bed
strength of T.B. Hospitals in the
State.

Shri M. K Komaran: | beg to
move:

“That the Demand under the
head Medical and Public Health
be reduced by Rs. 100." (22).

Need for making a systematic and
intensive swrvey df Kerala for
underground drinking water.

Shri Koya: I beg to move:

“That the Demand under the
head Medical and Public Health
be reduced by Rs. 100" (23).
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Need for protected water supply in
Manjeri  Ponawi, Baliapatam,
Badagara and Tanur in Kerala
State.

Shri Koya: I beg to move:

“That the Demand wunder the
head Medical and Public Health
be reduced by Rs. 100.” (24).

Need for controlling and eradicating
more vigorously the menace caused
by filaria, elephantiasis, tuber-
culosis and cancer in Kerala State.

Shri Koya: [ beg to move:

“That the Demand under the
head Medical and Public Health
be reduced by Rs. 100.” (25).

Need to allot more funds to Kerala
State for vigorously expediting
filaria control scheme in Kerala.

Shri Koya: I beg to move:

“That the Demand under the
head Medical and Public Health
be reduced by Rs. 100." (28).

Need for supplying T.B. drugs and
specifics to poor patients free of cost.

Shri Koya: | beg to move:

“That the Demand under the
head Medical and Public Health
be reduced by Rs. 100." (27).

Need to establish a mental hospital
at Imphal.

Shri Rishang Keishing: I beg to
move:
“That the Demand under the

head Medical and Public Health
be reduced by Rs. 100.” (29).

Need to increase the number of seats
reserved in medical colleges for
students from the Union Territories

Shri Rishang Keishing: I beg to
move:
“That the Demand under the

head Medieal and Public Health
be reduced by Rs. 100." (30).
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Need to eradicate Goitre ‘from the
Tamenglong Area of Manipur,

Shri Rishang Keishing: I beg to
move:
“That the Demand under the

heag Medical and Public Health
be reduced by Rs. 100.” (31).

Need to improve and expand the T.B.
clinic at Imphal.
Shri Rishang Keishing: 1 beg to
move:
“That the Demand under the

head Medical and Public Health
be reduced by Rs, 100 (32).

Need to implement the National
Smallpox Eradication Programme
in Kerala, especially in rural areas.

Shri P, Kunhan: I beg to move:

“That the Demand under the
head Medical and Public Health
be reduced by Rs. 100.” (82).

Need to provide more T.B. clinics in
the rural greas in Kerala.

Shri P. Kunhan: I beg to move:

“That the Demand under the
head Medical and Public Health
be reduced by Rs. 100." (63).

Need to set up -a leprosy hospital in
L each District in Kerala L

Shri P. Kunhan: I beg to move:
“That the Demand under the

head Medical and Public Health
be reduced by Rs. 100.” (64)

Need to set up clinics for the treatment
and control of filaria in Kerala

Shri P. Kunhan: I beg to move:
“That the Demand under the

head Medical and Public Health be

reduced by Rs. 100.” (65)

Need to set up a mental hospital in

each District in Kerala

Shri P. Kunhan: I beg to move:
“That the Demand under the

head Medical and Public Health

be reduced by Rs. 100" (86)
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Failure to implement Femily Planning
Scheme in the rural areas in Kerala

Bhri P. Kunhan: I beg to move:

“That the Demand under the
head other Revenue Expenditure
of the Minis‘ry of Health be reduc-
ed by Rs. 100." (67).

Failure to implement Imphal Water
Supply Scheme during the periods
of the First and the Second Five
Year Plans

Shri Rishang Keishing: I beg to

move;

“That the Demand under the
head Capital Outlay of the Min's-
try of Health be reduced by
Rs. 100." (34),

Need to include a scheme to supply
drinking water to Ukhrul, the head
quarters of the Hill sub-division in
Manipur during Third Five Year
Plan,

Shri Rishang Keishing: I beg to

move;

“That the Demand under the
head Capital Outlay of the Min-
istry of Health be reduced by
Rs. 100.” (35).

Mr. Deputy-Speaker: These cut
motions are now before the House.

ot T fag (3z0%T) : ST
wENTY, W EATE HAY §T IF TF A
femm e § fF gar 9 wawTa Ao
¥ 9T B17 & §HT 9 ¥ UF T}
¥eoo safFTgl 9T AT 91 | FAIL I
§9 5¥ gAR T § 97 f gror &
TTATC ZH L oFATT TFEL HY FTIegFal
qY | g T JIF FAC AF THHET S
ARG F Yo ATHT THH ¥ qF
g1 & I sraET F Ay E, W S
ST FAAT F§ [T ITH GEaT
o TG 3 AT | 9 ¥ dear 3
g & W9 g 3gan
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I A 91 a2 9% A= g7
QEATE @I § I @l & e
9 531 | 7EY agry 97 @) @ Fow v
W §&T 4% @Y § | TURT AGIT 98
grar & s srge a1 w1 2 FT A
A1 AT § 9T OS] B AT G
Y forer qret 1 age & &2 &2 weganal
F W1 g 9197 97 €ETF gat | § IEH
A gEIANT T § | IEY Favgar |
& 71 faer arat F9ifE gawT wias &
wfeF a5 1% & AR TS § | Aty
EIATE # T@THI T T2 sqTeT e
I WY I9% faaew & fag sfem
sqEEYT 3 | 9ga 61 G F1Et gl a7
T AevaTe AE § wrga fow fafwaneg
& o formd o A i @ &
wfgs g7 7 sgg $T a0 & 98 A
wifes Mafaal §1 W 367 | G
¥ T waTsw T § A TATHI A 3F AGT
g ag 1 g Pravai & 31 g o
§ | @R w1 Sfgn 5 oE@r Aifns
fraral =1 i SkaET 2

qTT § qT I TYET 9T TG T
QU FT TEaT & auTw St G
& 1 0¥ e Al 9T qFY faFTe F15aE
g Tfen SR 9T &1y« fFar s
Tifgd foma a1 & 99 & fag 9%
qrr faer &%

T ¥ AW R AR A a9
arfeai o ALY ST FTFOT E )
7 Wl & 'wd w1 gnfE saear
g =ifET

=1 afeaal ®1 96 W) gar |
&7 3ff ya= foFgy ST ey o

Arorw @ st e e oA
aifew FGifF Tl T AT G BT A
% farermae g1 & ST aga |1 et
A g iasgrgr N A faan ¥
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HTT ft W @wq T @) G W
TG Y R I @ Wi A A faw
tre M A daf g aa R
UFT FT T FT Gfad Fa77 FCT

=ifeg 1

¥ o §CHIC §T o417 IAC A2
# 97 oyt fas v o femrem, St
fe @ w1 zamer & ) IE A A
At # sararay Afeay 7 ag o €0
B S I TT HFL GHT AT g1
AT & | FRT I A & A & q1g
e T T T 4T 97 W/ T8 T
o Fi<E i @ § | 9 qJHA A A
& faafas ¥ & 70t 7gieq &1 g @
TR ATHiaT Fo e R A g,
s FTT T g aTF et Wt o Foret
fF 3T o Y & | 3T Ao 7 e
2 s 72T 9% 9Tt AT Wi T @
2 & ®@ % ag g 98l 9T gEan
& €1 39 9@ F | #§ wofan,
Frasfar, 9w W ey J4r fH.
Fgt wFaT /IR @ & | wfar 99-
o ¥ ford 72 g 3T TG F o
o7 | TgF AT A TEATT ¥ 0 I
mefon & A # g =f feard oft
ot fFT Fa% 35 a9t & 97 @ A
=g wwT g A e qgar g
#o €ro Tro FT TANT Y 9T W= FIH
A FTET & 1 G FY IF ATE A
g EAT  =nfEw | ar a wiadt e
fastrae ¢ ar a8 Aafaar &Y age & af
& | T Y O ST 9T WohT gqTHI
T T FTAT AT | ITATE & ToTF1
& TR HWETATS qTE AEY & @i 9%
fr moat #1 Tam fae 99w S
TATS EY TF | qI0 9T AT A HEIAH
Y AT AT WL TAAT @] Ag0a Ay
£ gFar & a7 T Sufaat F 1 s

JYAISTHA 4, 1884 (SAKA)
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fear g fogd s 9= T W #)
zaTe faer &%

F oq % % as 6T sar faen-
ST | Tt O FOT €3 AT 1Y AU w9
& AT ¥ UF T HEATT G AT )
FAT WRY F &0 wA qERG A W Ak
FEHT IZATEA [FAT € | TAT TS W=
T gt F 1< A Wiy aF ITHH @Y
QU A9 T @ g frwd
T FT ST QIR # gag A e
arat & | g 72 megare ¥ fag g
I T ¥ T T FS TAH A€ AT
arfea | Tt SEY & fog stet o wregard
FiE 78 € It 9T T T ar e
qqe ZaTHY T TRIOTH AT AIET |

# a9 W s A FgAr Wea
£ | SuTem WEIEw, § WOE qwan
& g fF sy qF aeq & faw aww
iz |

it Wo fag w® : SyTeUE WE)-
T W@ FAT & &S Y S qir
€ WY 93 § W § 99 9T F "o
farare T WA § )

teg w9 wHE & fovd & ww
2T € 5 == T 7 9T & =
mfAifm i frarsw wr &
Faaer o @Yo §d FA 7 i &
STHI I3 I Ao fan & f wreaay
¥oogd ¥ ¥ § Y BT aF 9T 69
T F1 faee § 1 O aay www
#re dto F Al WAy ¥ q1F A
&1 o 7 i O\ wew wiEt Ay
et ot W § aga a7 W E
wyTG AR T e fr g dw H
ST F T@TE FT HEl T T E |

Tareds ferew, damer, w0 AR
7 mfz ewl &t a7 afs e 34 a1
arift f& @gt v gfaEa & a9 T to
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[ =t wo fao 5 ]
gfFma saar sAar & e 9% @y

=t fto W0 wwl  (TEEYR)
ag 1T F BT AT FJF A F AT 7
TAFTATT HI T q@ATIAT?

*ft wo g ey - i AT W@
frara 9§ @1 9% Ww @ am
Tz BIaq F31 FAATE |

s M AT I w@r e
g Mow | Wt 7 5« @ e §
g 'y E o el Sty Qe #§
T W F fau s 1 aifax Fa9
aT§ wfas waar & <ar T & ) gge
W g@{r G9aErg AT § A q97 - -
= & fag <@r ar at 7 o @ T
¥ &9 | T2 A4 T4 | A Ay
gz =9 @A Tifgn 5 e ak
fafean ag < g0 oo 9 § 1 38
WIGARAFTAFAE | TF AT 95
f& @ & e wT &Y AT AT
g f5 97 9T A F FrIEE w1 oA
Tt A g gz v Qo smar W
fafe=ar gm0 agesa Fmr o =
qffT 9T I & TS &7 FFT
T & TW 9T IS g TT T F1
for g7 AT F1 3F F A TOAr ATQ
area aar 34 31 fant far Qi B g
WA ATAAT AR FH AT I H FH-
arg qE gredT. ...

Mr. Deputy-Speaker: The hon.
Member will continue his speech to-
morrow. We have to take up Private
Members' Business,

6830

15.28 hrs.

REPRESENTATION OF THE PEOFLE
(AMENDMENT) BILL*

(Amendment of Section 7) by Shri
D. C. Sharma

Mr. Deputy-Speaker: Now, we take

up Private Members’' Bills. Shri
D. C, Sharma,
Shri D. €. Sharma (Gurdaspur):

Sir, I beg to move for leave to intro-
duce a Bill further to amend the Re-
presentation of the People Act, 1951.

Mr. Deputy-Speaker: The question
is:

“That leave be granted to intro-
duce a Bill further to amend the
Rrepresentation of the People Act,
1951."

The motion was adopted

Shri D, C. Sharma: Sir, I introduce
the Bill

1528} hrs.

PARLIAMENT LIBRARY BILL®*
by Shri D. C, Sharma

Bhri D, C. Sharma: Sir, I beg to
move for leave to introduce a Bill to
provide for building up an up-to-date
and a comprehensive Library for Par-
liament.

Mr. Deputy-Speaker: The question
is:

“That leave be granted to intro-
duce a Bill to provide for building
up an up-to-date and a compre-
sive Library for Parliament.”

The motion w;u adopted.

Bhri D. C. Sharma: Sir, I introduce
the Bill.

*Published in the
dated 25-5-62.
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